109 Written Answers

Food items produced by Indian
companies

1031. SHRI S. MUTHU MANI: Will the
Minister of CIVIL AVIATION AND
TOURISM be pleased to state:

(@) whether it is a fact that the private
airlines have requested the Government to
allow them free import of processed food
items, toiletry items made abroad for use on
their flights;

(b) if so, whether any agreement has been
reached to this effect;

(c) whether it is also a fact that the private
airlines complained that the processed food
items manufactured by the Indian companies
lack the quality and packaging and that many
passengers complained of gastic problems
after consuming the items produced by the
Indian companies and served on domestic
carriers; and

(d) whether it is also a fact that the food
items served on the Air India flights are
imported?

THE MINISTER OF CIVIL AVIATION
AND TOURISM (SHRI GHULAM NABI
AZAD): (a) to (d) All Airlines are free to
import food and other items subject to normal
import policy of the Government. In case of
international operations Airlines can lift food
and other items from the stations of
departure. No specific complaint has been
received from any airlines in the Ministry of
Civil Aviation & Tourism about quality of
processed foot! available in the country.
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Certified standing orders in
Ashok Hotel

1033. SHRI CHATURANAN MISHRA: Will
the Minister of CIVIL AVIATION AND
TOURISM be pleased to state:

(a) whether any certified standing orders
exist in Ashok Hotel, New Delhi



